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and control of erosion. Most of such
afforestation works are in the watersheds and
serve the purpose ol erosion control and
moderation of floods in the small watersheds.
Such works also" reduce flood hazard by the
control of silt inflow in water channels. A
good deal of the afforestation works-
undertaken under successive plans for
watershed, protection in the catchments is
located along the banks of drainage channels.

The Working Group for the Fourth Plan
has also recommended schemes of
afforestation, combined with engineering
structures fo-: control of erosion along the
stream banks, to be taken up imder the State
Plans.

CALLING ATTENTION TO A MATTER
OF URGENT PUBLIC IMPOR-TANCE ;

LATEST DEVELOPMENTS IN
PAKISTAN

SHRI MULKA GOVINDA REDDY
(Mysore): Madam Deputy Chairman, with
your permission, I want to call" the attention
of the Minister of External Affairs to the latest
developments in Pakistan, viz, abrogation of
the Constitution and placing the country under
martial law.

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS (SHRI
SURENDRA PAL SINGH): Madam Deputy
Chairman, may I make a submission before I
read out the statement? The hon. Foreign Mi-
nister happens to-be in the other House and if|
you wish that he should j come here and read
out this statement in 'response to the Callin
Attention Motion, I would request you to fi
some other convenient time.

THE DEPUTY CHAIRMAN: It is fo-- the
House to decide. If you are willing to answer
this Call Attention Motion, you may,do so.
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nvhlir- im.vortrtnc.p
SHRI SURENDRA PAL SINGH; I am
prepared to read out the statement  and
answer questions also.

RI MULKA GOVINDA REDDY: We
would very much like to hear the Foreign
Minister. Madam Deputy Chairman, you may
take it up after ""oreign Minister is free from
the other House.

SHRI OM MEHTA (Jammu and Kashmir):
As soon as he is free from the other House, he
will come here.

IA]

THE DEPUTY CHAIRMAN: If the House
desires that the Foreign Minister himself
should read out this statement, then the
Deputy Minister will not read it now. I am
told that the Foreign Minister will be here in
another 15, 20 minutes.

SHRI BHUPESH GUPTA (West Bengal):
We can have this at 3 o'clock.

THE DEPUTY CHAIRMAN: He is
coming here in 15 minutes' time.

SHRI PITAMBER DAS (Uttar Pradesh):
Let us take up this after lunch.

THE DEPUTY CHAIRMAN: I don't know
how; the Foreign Minister would be occupied
otherwise. As soon as he is free from the Lok
Sabha, he will come and answer this.

SHRI MULKA GOVINDA REDDY: We
may have it at 12.30.

SHRI BHUPESH GUPTA: The Deputy
Minister is no doubt very efficient. But, still

SHRI B. K. P. SINHA (Bihar): I don't
quite understand this. Simply because one is
'a Deputy Minister, it loes not mean that he is
not capable Df answering questions, I think
that he hon. Deputy Minister is a very
capable Minister and it will not be far from
the truth if I say that he s better than many
Cabinet Minis-ers.

SHRI BHUPESH GUPTA: We are iot
questioning his ability. He is as
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,good or as bad as any other Minister. But he ot AN (37T q3w) :

happens to be not a member of the Cabinet. I = - . - -
think it is better that in an important matter like HEw, %f‘aq’ S EW AN J9TH 4

this the Minister in charge who is a Cabinet AT Jrega Eg & qrH a7 qeATy
Minister answers questions. This i; no reflection  grgr
on Shri Surendra Pal Singh.

SHRI AWADHESHWAR PRASAD SINHA Al v T9E fag - 9T F
(Bihar): I have been in this House ever since #rzv g‘{ ara w1 957 59 w27 1
1956. 1 fear that this will be setting up a bad, a
very bad, precedent, if you don't allow the .
Deputy Minister to answer questions. Then, ST TTHATOgey T ’ﬂ'?ﬂ! |

there will be a demand that for all the questions =T 3 R 3 - B
only Cabinet Ministers should give the replies. I TEAEANT AT FATF fea & 3 a1

don't think you should take wup this 7 wial qTE q {F afrezz Fadg @@

responsibility. T ® TEa "1 91T 2 gy ww ag v

s THATIme - a3y, w0y ST 79 a2 419 W17 IAF Awd 5o
Ty fafrasr @ fitwr, 573 arvg azi 9v frdn-fufaeze 5 oY fgan, @
TA 1, AR w0, AT AR w0, q 3% F1E FA 2 AT q AR WG
st g w7 AT 2 1 ZafAT & ax a7 awE &

Fza1 AFA {7 az T Fr awal &

THE DEPUTY CHAIRMAN. I am not taking w1 fferr 1 797 F 90f a9y Tz
upon myself any responsibility. There is also no ) - - N .
need to make any such comment here. The T&l 7T WMHW 4T, TFF famr oty a7t
Deputy Minister hlmself SE.ll(.i that,.lf the House g7 amyoy T F{=T |
wanted that the Foreign Minister himself should
reply to this motion, then he would not begin with  THE DEPUTY CHAIRMAN: if that is so,
his statement till the Foreign Minister came from then the Deputy Minister will reply.
the other House. I said that it is for the House to
decide whether he is to answer or the Foreign THE DEPUTY CHAIRMAN: I am not in a
Minister himself should answer. position to fix any other time, as I don't know

. the programme of the Foreign Minister.
SHRI BHUPESH GUPTA: There will be no
precedent and there is no questioning of the ability of
Shri Surendra Pal Singh.

ot TRATUAR © AT A a3 |7 |
THE DEPUTY CHAIRMAN: If the House so T2 =T FIt é fa 7157 7wy o 5w
decides that the Deputy Minister can answer the -

questions, then he may start reading the state- forz o1 %1 H?’H_W i (T
ment. T o weog Rrav g $1l

SHRI BHUPESH GUPTA: Madam Deputy
Chairman, why are you asking him to read the
statement? This is not going to be a precedent. We
are not at all questioning the ability of the Deputy
Minister. We thought that it would be better if the it TSI T 178 &
Foreign Minister himself replied to this important '
question. Let him come and make this statement. ¥

SHRI A. D. MANI (Madhya Pradesh):
You may fix 12.30 tentatively.
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THE DEPUTY CHAIRMAN: If you want
the Foreign Minister to answer this, I am
prepared to go so far. As soon as he comse
here we shall begin; otherwise, the Deputy
Minister will read out the statement and
finish the business now.

SHRI SURENDRA PAL SINGH: Madam,
hon. Members are aware that during the last
few months there have been widespread
expressions of democratic urges in Pakistan
and the people of Pakistan have been de-
manding changes in the political system
which would result in greater popular
participation in the government of the
country. This upsurge of popular feeling
resulted in a Round Table Conference from
10th to 13th March, 1939, between the
Government and the Opposition leaders. At
this Conference Government of Pakistan
accepted a federal parliamentary Government
and conceded the demand for direct elections
based on adult franchise.

The political situation in Pakistan did not
stabilise even after this agreement. O, the
evening of 25th March, 1969, President Ayub
Khan, in a dramatic move, handed over power
to General Yahya Khan, Commander-in-Chief
of the Pakistan Army. Immediately ¢n
assumption of power, General Yahya Khan
placed the whole oi Pakistan under Martial
Law and assumed the powers of the Chief
Martial Law Administrator. The Constitution
was abrogated, National and Provincial
Assemblies were dissolved and the President,
the Governors and the Council of Ministers
both at Centre and i" the Provinces ceased to
function with immediate effect.

With the people of Pakistan we !have
ties of history and culture and ! we are close
neighbours. We are |naturally
interested in  stability, psace and progress
of  Pakistan. Ithas been our constant

[RAJYA SABHA]

endeavour to establish good  neighbourly
and
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friendly relations with Pakistan. Un-
fortunately, we have not met with much
success (0 far. Despite the present difficulties
in our relations, we earnestly hope that
relations between [ India and Pakistan will be
normali-| sed and will lead to friendship and j
co-operation in many fields.

We have no desire to interfere in j any way
in the internal affairs of Pakistan. It is for the
people of Pakistan to decide the Government
they would like to have and political and
economic policies that are best suited to their
national interest.

We are confident that the people of
Pakistan can settle their internal problems
according to their national genuis. For our
part we wish Pakistan and its people well and
they have our good wishes for their progress
and prosperity.

THE DEPUTY CHAIRMAN: Mr.
Govinda Reddy, when you put questions, you
should be careful.

SHRI MULKA GOVINDA REDDY:
We are not interested in inteferinR ii the
internal affairs of Pakistan. But, this martial
law has dealt a severe blow to the democratic
movement for the establishment of a
democratic way o'f life in Pakistan.

SHRI M. H. SAMUEL (Andhra Pradesh):
Is there any democratic movement in
Pakistan?

SHRI MULKA GOVINDA REDDY: Gen.
Yahya Khan is a hard-liner 'against India
because he was responsible for concluding an
agreement for the supply of arms by Russia to
Pakistan. In view of the fact that Russia, China
and the U.S.A. are vying with one another in
supplying military hardware to Pakistan, I
would like to know the reaction of the
Government and its assessment regarding the
impact on Indo-Pakistan relations which are
already strained by the imposition o” martial
law and the assuming of power by Gen. Yahya
Khan, I would like to know whether they had
any warning
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through our High Commissioner
stationed in Pakistan regarding the |
latest developments that have taken
place in Pakistan. I would also like
fo know whether they have had dis
cussion?  with  the  Ambassadors  of'
Russia, USA and China—ot course
the  Chinese Ambassador is nol
hero—that by the  supply of

military hardware to Pakistan and in view of
the fact that the present Martial Law
Administrator is a hardliner tensions will
grow and there is further danger ...

THE DEPUTY CHAIRMAN: This is
a-1 hypothetical.

SHRI MULKA GOVINDA REDDY:
. when it is coupled with the syn-
chronisation of the Chinese provocations.

THE DEPUTY CHAIRMAN: This part of
the question is all hypothetical.

SHRI SYED AHMAD (Madhya Pradesh):
Has the hon. Minister been ab'.e to follow the
question?

SHRI SURENDRA PAL SINGH: Madam,
the main fear of the hon. questioner appears
to be what effect these developments in
Pakistan will have on our relations with
Pakistan. It is very difficult to give any kind
of assessment. As | have already said in the
statement our desire is to have the best
r>ossible relation-:: friendly and neighbourly
relations with Pakistan and we hope that
when things settle down this process will
continue.

SHRI MULKA GOVINDA REDDY:
Madam, he did not answer my question as to
whether they have taken up with China,
Russia and the U.S.— with regards to the
supply of arms to Pakistan.

THE DEPUTY CHAIRMAN: I have ruled
it out. Mr. Mohta. -

SHRI MULKA GOVINDA REDDY: I can
put two questions.

THE DEPUTY CHAIRMAN: Later on.
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SHRI M. K. MOHTA (Rajasthan): May I
ask the Minister whether it is a fact that pro-
Chinese elements in East Pakistan like
Maulana Bhasani had started a dialogue with
their counterparts in West Bengal which was
to be deterimental to the security of this
country? How doe, that matter stand now
after the military takeover in Pakistan?

SHRI BHUPESH GUPTA: Where do you
live?

SHRI SURENDRA PAL SINGH: Madam,
we know of many developments which are
taking place in this part of the sub-continent
and we are very vigilant about it and
whatever we have to do to safeguard our in-
terests and security will be done by us.

SHRI A. D. MANI: While we sympathise
with the people of Pakistan for the travails
through which they are passing may I ask the
Minister whether these developments have
had any effect on the trek of refugees from
East Pakistan into West Bengal border? This
is a very important matter with which we are
concerned, the regufees from East Pakistan
coming into the West Bengal border. And the
second question I would like to ask him is
this; has he drawn the attention of the Soviet
authorities either in Delhi or in Moscow to
the inadvisability of supplying arms par-
ticularly at this juncture when th* whole
country is in a state of flux and going
through a turmoil?

SHRI SURENDRA PAL SINGH: Madam,
I have not got any precise information as
regards the effect of these developments in
Pakistan on the refugees who are coming
from East Pakistan to India and I am afraid I
cannot give any information as to whether
their inflow has increased or decreased.

As regards drawing the attention of the
USSR about arms supply to Pakistan, our
views hav, been made known to them time
and again and
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even now our viwes will be expressed to
them. We very much hope that not only
USSR but even other powers will not
interfere in the internal affairs of Pakistan,
which will complicate matters.

SHRI C. D. PANDE (Uttar Pradesh): In
view of the deep involvement of China in
East Pakistan and neighbouring areas and . *

SHRI M. H. SAMUEL: West Pakistan
also.

SHRI C. D. PANDE..... also West
Bengal Government having some
sort of ideological identity with

them ...
SHRI BHUPESH GUPTA: Rubbish.

SHRI C. D. PANDE: The Minister will
reply to my question. You can shut out Mr.
Mohta; you can't shut me out.

The West Bengal Government has shown
in no uncertain terms their desire to
encourage or instigate subversion in a
protracted manner; in view of these things
and also in view of the fact that the West
Bengal Government does ™t like that our
Border Security Force should be stationed
there

SHRI BHUPESH GUPTA: What is this?
He can say all kinds of things?

THE DEPUTY CHAIRMAN; Please
come to your clarification.

SHRI C. D. PANDE: I am putting the
question and the Minister wiH
reply. The West Bengal Government has
categorically represented to the Government
of India that the Border Security Force
should be removed from there and they have
also, as we have seen from the debate day
before yesterday, said that they do not like
the presence of the Central Resetve Police
there; in view of all these will the
Government of India take effective and
definite steps so that the border between
West Bengal and East Pakistan is sealed
under the care of the military so that subver-
sion may not, succeed?

LRAJYA SABHA]
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SHRI SURENDRA PAL SINGH: I
think I can allay the hon. Member's
anxiety about the security of our borders
by saying that the security of our
borders is jn very safe hands of our
security forces and he need have no
worry about it.

THE DEPUTY CHAIRMAN: Mr.
Kajnarain; his name i there.

SHRI GODEY MURAHARI (Uttar
Pradesh): I would like to put a question.

SHRI CHITTA BASU (West Bengal):
Madam, 1 would also like to ask a
question.

' SHRI MULKA GOVINDA REDDY: 1
have to put my second question.

THE DEPUTY CHAIRMAN; I told
you I will allow you one 'more question;
it need not be immediately after the
first.

ot TSATOY  5F 959 ° wifa
g1 AT g5 qw , wwifg # 47 aTq awe
# al4T 7@t | ggar 999 09 gz g 1
qifgeaTa § AT FET AraT 57 afaga
T WEEIT IEHE
FTAAT WY &, F1a7 #1 3 fer & @
7E1 & AT a9 g qleqar §7 999
WITA ToFTT & ATHA 35T  ar 997 |

gul 2, ¥ Wi

it wwt fowaire g fag 7T g2

Sl THATOAN ;. F51(F, FFHITF]
T g aTg w1 A JAEd g€ g
frdmzsom e a@e e
qreqaT g1 5o 741 s5a1 q1feq, vadrwr
gl A T E | wreEan §7 ga
T sl A Wi arEaw
for &t ¥0 vy Tgeq RTAAT T F4T
FeF A1 F # STt Avga, wiite 6l
w7 srar 2w aag gawa faat
¥ qtae ferat gy w97 7w faw awg
97 & qiaz (3t qr anfear g 3-
T Al frafami F st o § 7 wiorey
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a0 F1 fewrema wqa § (@Al 4,
atdw ot &1 ferrima oifzard faar
wqg ®i Wiger & ozfufazr faas
FA AT A AifEar W owtiw W 03-
fafamZz fpwr ga1aT | widim @t 03-
fafredz siqon atfgal Frmqa & garar
TIEF A TFT § agT BF 24 AT qefr3er
w7 A wg atz f5T wow 97 9%
arqa w1 WA | g /14 Aval 1 Jq
wifa & AT AT AT 9w F T
ST |

gemamta © w7 amwE §0 a9
AT g, Qo Al 3T 8 |
o TR - ATAATET, ZEET

A FFATE | 39% AT wTEEE § | AT
THE A1 GEAAT T WTA R AT
T uEr gy frarefard ) us
qgq A1 & wraw F1 afeadq | g7 wias
Fafada § ared F da49) | am
T R AT A EA T Fadai ¥
A7 qAT A AT ¢ siS e
FTATgiaaT fam @ € w0 8 oA
gAY HeRl §, IAF §I9 § AT wY
TTFTT IT A F, TF 9f @ 51 3@
gq, i @ aeulgg w40 dwdr ata
§ qg FgAT WET F

aEie e feg  wEemt
(q9Ta) : ag WrqwT wdi 9w 7

Y TN ;AT 2 | a7 52
771 & 7% WTigeTa 57 weawAT ATqHT

%, TR 1w @ Fr ) F T ganr

Tga ARA & ara gl w1zt &
ART AT ATigeAa adr 55 a9 99,
15 HAE, 1947 @&, U 4 | "I dl
" UF T ATE AT £ Y7 el ard
aliasa?T ¥ & ( /i 907 § 7 AT 417
qifesd & & | o7 wree § 977 @ lt
offieeaty # 2| Taq %2z FE9 Wity
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A QT ety & § N gT 378 ¥ gany
fasly gt w7 37 & w0 g1 77070 |
aurt fag A1 9iF F wgAr @A
e TEY FwaT @iy AR q{qw
qTATET 21 WA 99 54T & fw
T TR & Ef et ¥ waEnd
1 wewfy ZaY & foad ogia a1 &
f otfmerta " 7 qF "Z169 Y 9
Aifag #1473 & afer Tatay 17 AT
farrit qdt arfaeara, g, geqfaeama—
faeigarT wrodata ¥ fgea gh )
THE DEPUTY CHAIRMAN: Flease
ask for charification.
ot awATan © wx AWy ey
fr agt 77 15 Za1% gfaare s e
¥ & farit oY 92y § o gl arfam
7 W ¥ e mdw A AN A F
arg oFfaa fFh i § o ag B A
7w 71 o gfrgT ¥ oF
GAFIT T T4 F3, FaT FEACT TR
AT 1 T v & fr arfgerra
RrAT oA ut Tt &, wisier &% A w_;w
& Wiz ga v @i { O qrfpetT w1
wrieergrer st 1 ey Fodt s zarat
a1 Al g | FT aFIL T T
AT &1 F@r & A< AT g AT
SAATE Wi HiarTE aEw e Wl
Wl 2 foms offFeaty &7 seam wow
wiaerdt wigq afada & sTi
Lty wfs § @@ 8% AT 9w
FY IEl & 79 7 GHY WAt 2T T

-f Az WY qifeeary A www W

F7

THE DEPUTY CHAIRMAN: That

will do.

SHRI SURENDRA PAL SINGH:

~ Madam, the main question posed by the
* hon. Member is whether the Gov-srnment

of India would give recognition to the
present regime in Pakistan or not. All I
can say in that
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connection is that what ever kind of government
the Pakistan people want to have inside their
own country, it jis their own business. W,
have to I deal with whoever is in power at the
time.

(Interruptions)

SHRI CHITTA BASU: Having regard to
the fact that there has been, of late, large scale
politicalisfction among the broad masses of
Pakistan born out of their intense desire for
the democratic way of life and larger
autonomy, 'also, having regard to the fact that
certain wire pullings may b, discernible in the
scene in Pakistan today, having regard to the
fact that the new regime may agttin indulge
in a hate-India campaign-

THE DEPUTY CHAIRMAN: It is
hypothetical and I rule it out.

SHRI CHITTA BASU: .... and may indulge
in military adventurism Bgainst India, may |
know from the hon. Minister whether the
Government of India consider it advisable to
have a flexible approach to this problem,
keeping in view the necessity of normalising
our relations with Pakistan, by way of making
renewed efforts for a no-wiar pact with
Pakistan.

THE DEPUTY CHAIRMAN; That
will do.

SHRI CHITTA BASU: Will they institute
a joint consultative machinery with the ne,
government and at the same time be prepared
for any military adventurism from thfcl
country?

SHRI SURENDRA PAL SINGH; Most.
of the points raised by the hon Member have
been replied to am the rest are hypothetical.
All I car say, is that it will be our endeavoui
fo improve our relations with Pakis. tan to
the best of our ability. A: regards their
propaganda against u and any military
adventurism :ispains us. I have already
said that w
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will meet that to the best of our ability.
DR. BHAI MAHAVIR (Delhi): May I know
from the hon. Minister if he ha, given thought to
another aspect of the developments? Since so
much ferment and so  many  dramatic
changes havj taken plJuce in Pakistan, is the
Government thinking of reconsidering the
question of  implementation of the Cutch
Award, under which we are giving away 310
square miles of Pakistan? Madam, it is very
relevant, since we do not know whether this
particular gift of land will settle our relations
with  Pakistan and restore harmony and good
relations with them, particularly after the
new mil tary dic.atorship has come into
power there. If that does no: happen, the
whole purpose of the Award and the settlement
will be defeated. ~ With regard to the Farakka
talks that have been going on, is there
any purpose in pursuing these talks with them,
when we do  not know the nature and shape of
things to come in Pakistan, till things settle
down?

THE DEPUTY CHAIRMAN: ji think this
is beyond the scope of the Calling Attention
Notice.

DR. B. N. ANTANI (Guj&rat): In the light
of information I have been receiving from
Cutch, after this sudden development in the
political situation of Pakistan, may I know if
the Government of India contemplate
tightening up their defence measures on the
border of Cutch and particularly in the \area
where, as my hon. friend just now pointed
out, the work of demarcation of boundary is
going on?

SHRT SURENDRA PAL STNGH: I
have already answered that.

DR. B. N. ANTANI: In the light of
information that I have been daily
I receiving from Cutch.



6151 idling Attention ,
SHRI SURENDRA PAL SINGH:
Would you very kindly pass the in-'
ion on to us?

—

SHRI BHUPESH GUPTA: So far as the
statement goes, according to me, it is all
right. I have nothing to say, in so far as it
goes, but I am surprised they have
missed  some facts here which are in the
official Press relea:e from the Pakistan Em-
bassy, on the eve of the military takeover by
General Yahya Khan, for i example.
Surely they are in posses- j i o: it and it
should have bs nin- 1eluded. On the 21st
of  this month Sheikh Muji,bur
Rahman  frpm Dacca appealed to all sections
of the people for peace at all levels and he
pointed out that anti-social and antidemocratic
forces were creating a situation in order to
justify the kind of thing which has happened
now, ie., '#ake-over by him. Now, that is
a very significant fact, because it seems the
Opposition in Pakistan is contending that
som j of the chaotic conditions and other things
that were created were the result of a
machination in order to find justification for
Mr. Ayub Khan surrendering power to the
Chief of the Army. Now, this point should
be noted and he should also have noted it in the
statement. I rely on the official Press release
circulated by the Pakistan Embassy. Again,
on the 21st or so, the Law Ministry of the
former Pakistani Government circulated a
draft Constitution ~ amendment  Bill based
on the parliamentary system, adult franchise
and autonomy for the Stat?s. saying that
the  Opposition leaders  could  consider
it. The matter was under discussion. At the
same time they should have noted that Mr.
Haroon, who wiag just now the Governor
of West Bengal, said that now his
function would be to work for the restoration
and establishment of parliamentary
democracy and adult franchise. These are
very important facts. This should be
noted, because in the assessment of the
Government it should be realised that the
whole thine had been done, not Mr. Ayub
Khan, but maybe
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triends of a ruling clique, consisting of
twenty families of Pakistani imperialists, big
bureaucrats, in order to forestall the
developments that were taking place under
the impact of a great, massive and mass
movement in that country for the
establishment of parliamentary democracy.
That should be always a part af the 'assess-
ment, on the basis of what ha, been said...

THE DEPUTY CHAIRMAN: Please ask
for clarification.

SHRI BHUPESH GUPTA: This will not
do. As I said, the Pakistan Embassy release is
there. This is one thing. I do not wish to go
into the controversies, because the statement
has been made. I want that the Ministry
should study the thing. As I have said, I am
not opposed to what he h'as said, but the
omissions I am pointing out. It is a plan of the
arch reactionaries to forestall this thing. Wa
have all sympathies for the people of
Pakistan. . .

THE DEPUTY CHAIRMAN: That will
do.

SHRI BHUPESH GUPTA: That will not
do until I finish.

THE DEPUTY CHAIRMAN; You must
finish now. Come to the point of
clarification.

SHRI BHUPESH GUPTA: You are giving
me chance to ask for clarification, but pleas,
understand what is there in a Calling
Attention Notice. Ths Calling Attention
Notice is meant for expressing opinion or
various points of view in the House.

HON. MEMBERS: No, no.

SHRI BHUPESH GUPTA: Mr. C- D.
Pande has expressed his opinion. All I can
say is, Mr. Pande, you should be sent to
Ranchi, you should be sent to Ranchi
immediately.

THE DEPUTY CHAIRMAN:
come to the calling attention please.

You 1

SHRI BHUPESH GUPTA: I am giving an
opinion. You have allowed
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him to bring in the West Bengal Government.
You did not rule it out. Why? Anti-Sovietism,
anti-Communism, and now it is anti-West
Bengal Government.

SHRI CD. PANDE: He should not be taken
seriously. But see the words he has used. H,
says that I should be sent to Ranchi. He
should be sent to a leper asylum. You should
know what language should be used. You are
absolutely 'an illiterate brute to say what you
like.

SHRI BHUPESH GUPTA; We have now
this. I shall move a resolution for you to be
sent to Ranchi. I am full of affection for you.

SHRI C. D. PANDE: God save me from
your affection.

SHRI B. K. P. SINHA: I would not advise
him to gp as far as Ranchi but to go to Agra
which is very near.

SHRI BHUPESH GUPTA: Madam Deputy
Chairman, I think it is a good suggestion. If
he goes to Agra, then it will be not o'nly he
but he will make them such that all of them
will have to be sent to Ranchi.

Madam, I think these things are to be taken
into account. We should be  extremely
cautious in  speaking on the situation. We
'must not allow any opportunity to that naked
military  dictatorship which has been es-
tablished to exploit  statements in India in
order to bolster themselves up and project
communalism  there. On the contrary every
statement that we make i, the House should be
in praise of those people who are fighting for
the establishment of democracy. M'adam
Deputy Chairman, before I sit down, as a
citizen of a neighbouring country, without
interfering in the internal affairs of Pakistan in
any manner, | would like to pay our tribute to
the glorious fighting people of Pakistan.

THE DEPUTY CHAIRMAN:
only a suggestion for action.

It is

[RAJYA SABHA]

to a. matter oj urgent 6254
public importance

SHRI GODEY MURAHARI: 1
ivould like to know whether the Gov
ernment h'as taken note of the fact
that there iy likely to be certain
foreign intervention in  Pakistan, es
pecially the Chinese,, and if they haw

taken note of it, whether the Govern
ment would make it clear that they
wiH not stand by silently if there ia
any intervention by any  other
foreign power. 1 would ‘also like to
know whether the' Government

would take a clear stand that they would only
support a democratic form of Government in
Pakistan and not be a party to the suppression
of the people's rights in Pakistan.

SHRI SURENDRA PAL SINGH: Madam,
we are not aware at the moment of there being
any interference by any foreign power in I
Pakistan. But as I said earlier, we would very
much' want and desire that no foreign power
should meddle in the affairs of Pakistarv
because that wiH only increase tension in that
area and something might be done which may
come in the way of establishment of good
relations between Indi'a an” Pakistan.

THE DEPUTY CHAIRMAN: You made it
clear in your statement.

SHRI MULKA GOVINDA REDDY: I
want to know whether our High
Commissioner in Pakistan has made any
report to the Government of India and,
secondly, after this imposition of martial 1'aw
in Pakistan whether they have taken up afresh
the question of supply of arms by Russia and
U.S.A. to Pakistan.

SHRI SURENDRA PAL SINGH: A, regards
ihe report of our High Commission in Pakistan,
they keep us informed all the time. It is very
difficult for me to disclose' the information
received from them. As for our drawing the
attention of the Russian Government about the .
supply oil arms, etc., all I can say at the .
moment is that as far as we know the supply
has not bee, discontinued, but our views on this
subject have been made known to the Russian
Government.



